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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH AT NEW DELHI 

0.A. No. 1335 of 2024 

IN THE MATTER OF: 

Hemant Singh Gonia ...Applicants 

Versus 

State of Uttarakhand &Ors. ...Respondents 

ADDITIONAL AFFIDAVIT ON BEHALF OF RESPONDENT NO. 4 

Most Respectfully Showeth: 

I, Deepak Rawat, S/o Shri Ram Singh 

Rawat, aged 48 years, presently 

posted as Kumaon Commissioner, 

Nainital: 

(Deponent) 

1. the above name deponent, do hereby solemnly affirm and stated as hereunder: 

|.  That the deponent is presently posted as Kumaon Commissioner, Nainital 

T A #™~je. Respondent No. 4 in the present matter as such he is fully conversant 

| 
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w 
allegations levelle, i allegations levelled by the Applicant, this Hon'ble Tribunal, vide its order 
dated 02 12 20 seed i ed 02.12.2024 passed in the preseng matter, has directed for inspection 

of the issue by way of a joint Committee comprising of Uttarakhand 

Pollution  Control Board, Central Pollution Control Board and the 

Commissioner, Nainital. 

That during the course of the proceedings on the last date of hearing i.e. 

18.09.2025. this Hon'ble Tribunal had given liberty to all the Respondents 

to file additional affidavit, if required. Therefore. the Respondent No. 4, 

being the nodal officer in terms of this Hon'ble Tribunal's order dated 

02.12.2024, is filing the present additional affidavit to provide further 

information with respect to the Nainital Lake. 

That Respondent No. 4 vide its letter dated 09.10.2025 bearing number 

24/26-3/2024-25further enquired with various departments about the 

conservation of Nainital lake and waste management of the Nainital City. 

The aforesaid letter dated 09.10.2025 was sent to sought information from 

District Development Authority, Nainital; Office of Executive Engineer, 

Uttarakhand  Jal Sansthan, Nainital Branch; Regional Office of 

Uttarakhand Pollution Control Board. Haldwani; Office of Municipal 

Council, Nainital; and Project Manager, Uttarakhand Urban Sector 

Development Agency. Copy of the letter dated 09.10.2025 bearing number 

24/26-3/2024-25 sent by Respondent No. 4 is annexed as Annexure — 1. 
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W It has been informed by the District Development Authority. Nainital vide 

its letter dated 09.10.2025 bearing letter no. 1281/NJDA/2025-26 that an 

aeration system has been installed in the Nainital Lake to maintain the 

oxygen level which is crucial for the survival of aquatic life. This aeration 

system had started in the year 2007 and selected organization regularly 

conducts water quality tests at the College of Fisheries, GB University of 

Agriculture and Technology. Pantnagar, and submits them to the authority's 

office. Aeration work provides a continuous supply of oxygen to the fish in 

Naini Lake. Currently, aeration is performed for 18 hours daily, and is 

closed from 10:00 a.m. to 4:00 p.m. Copy of the letter dated 09.10.2025 

bearing letter no. 1281/NJDA/2025-26 issued by District Development 

Authority. Nainital. Copy of the letter dated 09.10.2025 bearing letter no. 

1281/NJDA/2025-26 sent by the District Development Authority, Nainital 

is annexed as Annexure — 2. 

With respect to the repairing of the damaged sewer lines around Nainital 

Lake. the office of Executive Engineer has informed vide its letter dated 

09.10.2025 bearing letter no. 2377/Naini Sewer/70 that presently, under 

Nainital Urban Sewerage Scheme, 150 and 200 mm sewerage is installed 

in areas like Ramlila Ground Mallital, Staff House, Tara Lodge. Royal 

Hotel Compound, SSP Office, BD Pandey Hospital, Oak Lodge, Zoo Road 

Tallital etc. Additionally, on 27.06.2025, Shri Narayan Singh Karki, Oak 

e, Mallital, Nainital was awarded the tender dated 23.04.2025 which 

R
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was issued for repairing of the sewage system in the city of Nainital City It 

is the same tender for which the Govemment of Uttarakhand vide its 

Government  Order No 271429/2024E-7977
8/2024 had sanctioned an 

amount of Rs. 73.66 1 akhs for repairing sewer lines of 5.80 Km. Presently. 

out of 15 wards Jocated in Nainital city, the work of cleaning the manhole 

chambers and sewer pipe lines of 08 wards has been completed. The work 

of cleaning the manhole chambers and sewer pipe lines in the remaining 

wards is in Progress. ADetailed Project Report (DPR) of Rs. 109.00 crore 

has been prepared by Uttarakhand  Drinking Water Corporation. 

Construction Branch. Bhimtalafter conducting & detailed survey of works 

like replacement of old sewer lines, sewer manhole chambers, under-sized 

sewer pipe lines laid for 30-40 years in Nainital city. Copy of the letter 

dated 09.10.2025 bearing letter no. 2377/Naini Sewer/70 sent by the office 

of Executive Engineer, Nainital is annexed as Annexure — 3. 

The Regional Office of the Uttarakhand Pollution Control Board. 

Haldwani, in its  letter dated 09.10.2025  bearing letter 

numbel‘UKPCB/ROH/
Re\/ZS/1944-931, 

has informed that the Regional 

Office collects and analyzes samples from Nainital Lake on & monthly 

basis. Such reports have already been filed with this Hon’ble Tribunal as 

part of the Joint Committee Report (Page Number 213 to 224) filed on 

24.02.2025. Copy of the letter dated 09.10.2025 bearing letter number 
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UKPCB/ROH/ 2 1/Re/25/1944-931 se et/25/1944-931 sent hy Uttarakhand Pollution Control 

Board, Haldwaniis annexed as Annexure — 4 

With res) soli spect to the solid-waste management, the Municipal Council 

Nainital has informed vide its letter dated 10.10.2025 bearin: lett 10, g letter 

number 1349/XV- 2(a) that 15 wards generate 18-25 tons of waste daily. 

which is collected door-to-door by the Municipal Council and transported 

{o the transfer station at the Metropole Complex in Mallital. This waste is 

then transported daily via garbage vehicles, such as dumpers and 

compactors. 10 the Trenching Ground, Gaulapar, Haldwani, for disposal. 

There is no existing dumping site within the Nainital Municipal Council. 

For the purpose of cleaning the Nainital Lake, 05 personnel have been 

deployed and the cleaning system of the lake is monitored daily- 

Additionally, 
Nagar PalikaParishad, 

Nainital has installed 40 (Twin Bin) 

dustbins of 50 litres each for wet and dry garbage at various places and in 

different wards of the city. Monitoring is being done by installing cameras 

to keep an eye on those throwing garbage in the open. For the convenience 

of citizens, WhatsApp number has been jssued by the Nagar 

palikaParishad, 
Nainital t0 register complaints related 10 garbage 

collection/disposa
l along with photographs. 

S.WM. by Nagar 

palikaParishad, 
Nainital. Ensuring compliance with the 2016 Rules, 13 

wards within {he municipal area have been linked to door-to-door 
garbage 

~_awareness 
and waste segregation campaignss and a public awareness 
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campaign is bein i u d 50 Q 

g run in all schools and public places within the municipal 

area for cleanlines g 
iness and s s.1Se " 

and single-use plastic elimination programs. Adequate 

instructions and warning boards/hoardings have been installed at public 

places and major tourist destinations, advising against open littering and 

disposal of waste in dustbins. Copy of the letter dated 10.10.2025 bearing 

letter number 1349/XV-2(a) sent by Municipal Council, Nainital is 

annexed as Annexure — 5. 

9. The Uttarakhand Urban Sector Development Agency vide its letter dated 

09.10.2025 bearing letter number 441/Chhs/108 had informed about the 

progress in the construction for Sewage Treatment Plant (S.T.P.) in the 

Nainital lake Catchment area and the Sukhatal area. The Project for 

construction of sewage treatment plant was halted in August 2023 due to 

heavy rainfall which was causing structural damage to the area and 

therefore, looking for an alternative land is underway. The following works 

have been completed till August 2023: 

a. Strengthening of 1.7 km existing main trunk sewer line from Pant 

Park to Tallital Post Office on Upper Mall Road, Nainital by CIPP 

lining has been completed. 

b. Laying down of sewer line of 5.50 Km from Trikling Filter at 

Hanumangarhi till S.T.p. situate at Rusi village has been 

completed. 
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¢. Overall, 25% constructi 5 § on of (h 
the Sewer lines in of the S.T.P. at 

Rusi Village is completed. 

Copy of the letter dated 09.10 25 bearin: :ter mber 44 S/ ated 09.10.20 beari 2 letter numb 1/Chhs/108 

sent by the Uttarak 9 
v the Uttarakhand Urban Sector Development Agency is annexed 

xed as 

Annexure — 6. 

10. That the contents of the Affidavit have been prepared under the 

instructions of the deponent and the same are true and correct and nothing 

material and has been concealed therefrom. 

11. That the deponent undertakes to comply with any further directions that 

this Hon ble Tribunal may pass in the present matter. 

DEPONENT 

VERIFICATION 

Verified at Nainital, Uttarakhand on/ éu:_ day of October 2025 that the 

contents of the above affidavit are true and correct to the best of my knowledge 

and belief, no part of it is false and nothing material has been concealed 

therefrom. 
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